FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

REAL TECH CONSTRUCTIONS PVT. LTD.

(Gity Emporium Mall “Project” = 143-4, Industrial Area Phase-l, Chandigarh-160002)
{Under sub-regulation (1) of regulalion 364 of Ihe Insolvency and Bankrupicy Board
of India (Inzolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Mame of the corporate debtor along with PAN |M/s. Real Tech Consiructions Pul. Ltd.
& G/ LLP Mo CiN: L45201DL2005PTC1 40281
'PAN: AADCR1089M
2. |Address of the registered office |[-22, Defence Colony, South Dethi, New
| Dhelhi - 110024
3. |URL of website A
4. |Details of place where majority of fed City Empoam Mall “Project” — 143-4
assals ara locatad (Industrial Area Phase-1, Chandigar-

e No0D0? (commercial runndng mall)
8. |Installed capacity of main products / services | NA

6. |Ceartity ant value of main progucts; NA
services soid in last financial year | .
7. |Number of emplovess! workinen ' il
8. [Furiber defads including [ast available | o datails plaase contact:

financiak staternents (with schedules) of twe |cirpreaiiechcanstructionsi@gmail com
iaars, bsts of credilors are avasable al URL

3. |Eligitifity far rasolution applicants under {For details please contack

seciion 250210 of the Code |5 avallable at  |clrpreaiechconstructions@gmall com
URL:

10| Last date for receipt of expression of imerest | 11-10-2026

11.|Date of issue of provisional st of 16-10-2026

prospectiva resolulion applicants '

12.|Last date for submission of objections to |{19-10-2026

provisional kst _

13.|Date of ssue of feal list of prospectve £1-10-2026

|resplutin applicants

14.|Date of issue of iInformation memorandury, | 22-10-2026

evaluabion matrix and requeast for resoludion

__|plans 1o progpective resoiution applicants

15.|Las! date tor submigsion of resolition plans | 22-11-2026

16.|Procass emad id bo submif Expressionof  {cirpregiechcanstructions@gmail com
Interest . | i

17.|Details of Corporate Debior’s registration | Registerad

siaius as MEME

*Note: The above fimeling iz subject fo the extension of CIRP perod by NCLT.

Sa/-
Date: 75.00.2026 GA. :tarlilnd_ra I-[:mIar Ii_wﬂr:
; ezolution Professiona
Fiwee: Qi tew Dl in the matier of Real Tech Construciions Privale Limited
iLinder Corporate nsolvency Resolution Procass)
Registration No. IBBL'1PA-001/IP-P-D2612/2021-202214015)
AFA Validity: 31922026
Address: 573, DDA SFS Flats, Pocket -1, Sector -22, Dwarka, Delhi - 110075

Emall:- ip.camikt@pmail.com Mob:- 9810374801, 981033480 |




